CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELMI

0.A.ND.1972/2001
Wednesday, this the 8th day of fywf 2001
| i Wil

Hon’ble Shri Justice ashok Agarwal, Chairman
Hon’ble Shri $.4.T7T. Rizvi, Member (A)
Shri Ish Kumar Thakral
S0 Shri Fam Chander

RAD 147108, Gesta Colony,
Delhi-31.

W Bpplicant

(By advocate: Shri H.C. Sukhija)

1. Union of India )
through the Secratary
L. of Telecom Servicss
Zanchar Bhawan.,
20, fshoka Road,

Py Delhi-1

Z. Mahanagar Telsphons Migam Limitesd
through the Chief General Manager
Lhurshid Lal Bhawan

plesy Delhi~1.

£

The Director [(Esttl)
sowlt . of India _ ‘
try of Personngl Public
imvances and Pensions,

T, Morth Blook,
Dl hi-1.

< Respondents

O RO E R (DRALD

Sl fshok Soarwal s

had joined as Junior Enginesr (Telecom)

d on ZL.L.199L at

B

]y By an - order Lass
Snnexure-E,  he  was granted first financial upgradation
after " hawving put  In 1Z yeérg’ zarvice. tpplicant  has
theresatfter bscoms entitled to the second financial
upgradation on Hiﬁ conplating 24 years in  September,

1999, Though, other candidates similarly placsd have bsen

granted the sald upgradation, applicant has been denied

ﬁpplimam%a i the circumstances, submitted his

representations  on 23.9.2000 and 26.10.2000 at Annexure-—0

drd o T om



2

-y

sply thersto has so  far bhean

o~

& F  respectlively. Mo

mommun icated to him.. Hence the present QAL

2 In we l gl ot the aforaestated facts and

ustice will

A

we Tind that the interest of

ciroumstanoes

ke duly met by disposing of this 08 at the admission stage
Ttealf - ewen without issue of motice with a direction to

wrdents o communicate thelir decision on  the

The

order  expeditiously and in any event within &

period of two months from the date of recaeipt of a copy of

this ordsar.

. Present 04 iz disposed of  in  the aforsstated

(S.4.T. Rizvi) . . (A
Member (A) .

Agarwal)
Chairman

Saunil/



